
Applicant

CEHTRfiL-AnFlINISTRATI \£ TRIBUNAL. JABALPUR B£NCH>. 3ABALPUR 

n r i o i n a l  A p p l i c a t io n  No. 53 o f  2001  

J a b a lp u r ,  t h i s  the  8th day o f  A p r i l ,  2004

Hon’ble  Shri  W.P* S in gh ,  Vice Chair ran 
Hon’blB S h r i  Pladan f-lohan, J u d i c i a l  Herober

Harakh Narayan T iw a r i ,  s / o *  S h i t l a  
Prasad T i u a r i , aged about 45 y e a r s ,
Resident of  Unit No. 3 a t  NK3, Under 
SE (P .u a y )  Neu Katni J u n c t i o n .

(By Advocate -  None)

' V’ e r s u s

1 .  Union o f  I n d i a ,  through  
S e c r e ta r y  ( E s t t . ) ,  P l in is try  o f  
R a i lw a y s ,  Railway Board,
Neu Delh i’.

2 .  General Manager,
Central  Railway,
Mumbai (CST)'*

3 .  D i v i s i o n a l  Railway Planager. 
C entra l  Rai lway,  Jabalpur (MP;. Respondent s

(By Advocate •• Ku* A. Ban®jee and Shri A n i l  T iw a r i ,  Law 
A s s i s t a n t )

Cl R 0 E R (O ral)

8v nwP* S inoh.  \licB Chairman -

The a p p l ic a n t  v ide  l e t t e r  dated S .4 . 2 0 0 4  has sought  

p e rm iss io n  t o  withdraw t h i s  O r i g i n a l  A p p l i c a t i o n ,  a s  t h e  

r e l i e f  c la im ed by him has  been granted t o  him by the  

r e s p o n d e n t s .  Perm iss ion i s  granted .  A c c o r d in g ly ,  the  

O r ig in a l  A p p l ic a t io n  i s  d i s m is se d  a s  withdrawn.

Qp '

(Wadan^'ToHaTi)^ ^
J u d i c i a l  Member Vice Chairman
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